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^anga Ram ' Applicant.

versus

Union of In d ia  & others Respondents.

Hon. Mr. Justice  U .C . S r iv astav a ,V ,C . 
Hon. M r .A .3 . Gorthi, Ac^a.Member. ____

(Hon. Mr. uustice  U,C . S r iv a s ta v a ,V .C .)

*^Mmit.
The applicant was in Tel econrr,unication Dspartrrient 

anc is v;orkin- i- the department si-ce 1 98 1 .According

to t'-.e applicant his conduct has been very good and

his work has also been appreciated by the respondents.

The interviev; fog the post of Lorry Driver was to be

held for Wiich a Departmental Promotion Gominittee

vjas formec.. The irtsrview  took place on 1 9 .4 .9 1  in

vjhich ti-e applicant also appeared. The peEsons junior

t:- the applicant , v.;ho were at serial Ros. 2 and 3

were regularised . Feeling aggrieved, the applicant

approached this Tribunal.

2. In  the counter, t h e  respondents have stated that 

the D .F .C .  v.’ns formed and the selection  f o r  die post

oC Driver was made as provided in recruitment rules.

The applicant was also considered for t h e  post of

Driver alongvjith other candidates but v.’as not found 

j-it by the D .P .C ,  ana that is  vjhy he v-;as not promoted.
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No alleoations have been made against the members

of D .P .C . in selecting other persons. I t  is not 

obligatory on the D .P .C . ti'at particular person v.’as 

selc-ctec the other vjas not selected. I t  v̂ as on

the basis o f assessment made. However, it appears that

in cact, the case of the applicant vjes for regularisatior 

and not for select ion.The D .P .C . •'was to consider the 

case of r egularisation . Accordingly the applicant 

is  entitled  to this r e lie f . Ti:e respondents are 

directed to consider the case  of the applicant for 

future promotional post or for regularisation on 

the post on -which tlie applicant is working for the

last 10 years. But for t he above direction , the

application is  otherwise dism issed. No order as to

costs.
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Shakeel/ Luc3oow :Dated: 1 6 .4 ,9 2 .


